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W/O Late Vinod, residing at Rai lway Colony,
Between Rampur Kathgodam, 1o
Bilaspur Road,
Eilamﬁﬂr.
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i Union of India through its

General Manager, N. E. Railway,
: Gorakhpur.

P Divisional Railway Manager,
N. E. Railway, Izzatnagar.

S The Rail Track Inspector,
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— ~ North Eastern Railway, s
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S5 This original application has been filed seeking

direction of this court to the respondents to release

the Family Pension in favour of the applicant which

She 1s entitled to on the death of her husband Late

Vinod who wae died

in harness while working as o

Safaiwala at Bhojipura Railway Station.
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The OA is therefore,

direction. No Cbsts.
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